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o sa anto or lethal eui ent 
already su lied  to either country, 
hich ay no e sold ater consi
deration o reuMti case ycase.

(c) and (d). Since the .S. Military 
Su ly Mission as  estalished  in 
India in connection ith the  S. ili
tary assistance rora e, the teri
nation o that rora e has natural
ly ade the continuation o that Mis
sion unnecessary  and the .S. o
ern ent are  accordinly  closin it 
do n y July 1st, 1967.

Kajas and Mies one te P Mn
Countries

1. Shri Jyotir oy Basn Will the 
Minister o Eternal Aairs e leas
ed to state

(a) the nu er o  underround 
Naas and Mias ho hae crossed 
oer to the orein countries ithout 
oern ents erission so ar

() the nu er o Naas and Mios 
ho hae een allo ed y oern
ent to o to .K. and .S.A. and

(c) the reasons thereor

The  Minister o Eternal  Aairs 
Shri M. C. Chaia) (a The nder
round Naas and Mios cross our or
ders clandestinely.  It is,  thereore, 
not ossile to ie the deinite nu
er o ersons ho hae sneaked into 
and out o Pakistan or China.

() and (c). A on the any India 
citiens ho hae isited the .K. and 
J.A. ro ti e to ti e, there ay 
hae een so e ho ere Naas or 
Maos. It is, hoeer, not ossile to 
at ate their identities as a licant* 
or assorts are reuired to air 
only their citienshi and not their 
trial or arochial ailiation*.

VMt o Mian to V s A.

Sc Shri Jyotinnoy Base Will  the 
Minister o Eternal Attain e leased 
to state

(a) the nu er o (I) Teachers and 
Ptosssori, (i) Authors, (iii Journa
lists and (hr) V   Directors  ho

isited .S.A. durin  the  last  ie 
years and

()  the nu er o authors ho re
ceied oney ro .S. oern ent 
or their literary orks

The Minister  o Eternal  Aairs 
(Shri M. C. Chaia) (a) Eorts are 
ein ade to co   the ullest in
or ation thsut ay e aailale, and 
the results ill  e co unicated to 
the House as soon as ossile.

()  oern ent hae no inor a
tion.

Territorial Ar y

S. Shri Jyotir oy Basu Will  the 
Minister o Deence e leased to state 

(a) the nu er o Majors and  Lt. 
Cols, o reularAr y ost* a  the 
Territorial Ar y Per anent Sta since 
1960

() the nu er o the aoresaid oi
cers ro oted to the net hiher rank

(c) the nu er o Majors and  l.t
  Cols, o the reular ar y osted to
Territorial Ar yl ho  hae retired 
hile serin in T.A. as Per anent 
Sta

(d) the nu er o Territorial Ar y 
Co issioned Oicers  holdin  the 
ranks o Majors and Lt. Cols,  taken 
on the Per anent Sta durin  the 
aoe eriod

Ce) the nu er o Territorial Ar y 
Co issioned  Oicers  co andin 
Territorial Ar y Bei ents ater 
years o its creation

() hether the Territorial  Ar y 
Co issioned Oicers serin on the 
Per anent Sta are entitled to aen 
rieo

() i so, ater ho any years o 
serice and

(h) i not, the reasons thereor

The Minister o State a the Minis
try o Deence (Shrt B R. Bhaat)
(a)  to (h). The inor ation is ein 
collected and ill e laid on the Tale 
o the House a soon *s It aailale.




